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UTHE MINISTER OF INFORMATION 

AND BROADCASTING (DR. B. V. KESKAR) : 
(a) and (b) A statement giving the requisite 
information is laid on the Table of the House. 
[See Appendix 'XXXIII-XXXIV, Annexure 
No. 18.] 

(c) Arrangements are being madt to ensure 
that by the end of 1961-U2. all 
communxations in Hindi ar<_ replied to in 
Hindi as far as possible.] 

 

bad Cement Factory,  Shahabad, District 
Gulbarga, Mysore State; 

(b) the number of shares of the Mysore 
Government in the factory; 

(c) the number of private shares; and 

Cd) the number of representatives of the 
Mysore Government on the Board of 
Directors of the said factory?] 

 
t[THK MINISTER OF INDUSTRY 

(SHRI MANUBHAI SHAH): (a) to (d) 
There is no company by the name of 
"Shahabad Cenment Factory, Shaha 
bad" registered under the Companies 
Act. On the contrary it appears to be 
one of the several Cement manufac 
turing factories managed by the 
Associated Cement        Companies 
Limited. As under the Companies Act, the 
Associated Cement Companies Limited has 
to file returns for itself as a legal entity and 
not for its constituent units, the information 
asked for in the question cannot be 
furnished.] 

t[SHAHABAD CEMENT   FACTORY 

329. SHRI SHERKHAN: Will the Minister 
of COMMERCE AND INDUSTRY be pleased to 
state: 

(a) the number of shares held by the 
Central Government in the Shaha- 

t[ ] &iglish translation. 
 


